
-g' Written An wers VAtSAltHA 10, 1904 (SAKA) Written Answeri gg 

in for ign exchange. But their re-
payment, in the ca e of bonds 
old in I dia, will be m de in India 

in Indian rupees. 

Army 0 cer died in Hus aini-
alla Ls e n ar Ferozeporc 

10378. SHRI R.L . BHATIA : 
Will the Mini ter of D EFENCE be 
pleas d t st te : 

( ) whether four rmy offic r ia-
cluding th ree w m n died whr n 
their b at cap ized in the Hus aini -

lla la near f erozepore on th 
4lh April. I 2 ; 

(b) if o, whether a ny enquiry 
d n ..>nduct d into thi 

mi h p ; if o. th' outc me thereof ; 
ad 

(c) the dep rtmcntal a tion taken 
to prevent 'u ·ti c iJen ari ing in 
f utur 7 

I H DLP Y II IS T ER J 
T H \1 l I I RY OF Dl:.F NCE 
( HRI 1'. .P. GH DLO) : (a) Y . 

1r. 

D 
r r 

port 

ernm nl fOri 
Ccntr 1 Govcrn-

n of duly n 

(b) if so, the details lhereo f : 
and 

(c) the reaction of Government 
thereto ? 

1 H E DEPUTY flNIS fl R IN 
1 H HNIS RY OF CO 1M RCE 
(SHRI P.A. SANG MA): (a ) and (b) . 
Ye , Sir. Ori a G overnm nt requ t-
ed the Central G vernment fo r 
fixation of the xp rt duty on Chro-
mite Ore at an ad 1•:i lorem rate again t 
the existing pecific rates, keeping 
in view (i) the fall in p rice in the 
international market, (ii) ri_e in pro-
d uction costs, and (iii) stiff co mpeti-
tion from other pr ducer countries . 

(c) The pecific rates f export 
duty on chromite ore bave be n 
revised to 10 % ad f.Jalorem . 

Bonus to Employe of C.P. Cell of 
Ordn nee Director te at Army H.Q. 

103 0. SHRT DAYA RAM 
SHAKYA : \Viii the 1ini tcr of 
DEFb C be plea d I !-.la te : 

(a) i it a fact that C.P. Cell of 
Ordnance Dir tor tc at Army HQ 
i a lower f rmation funct ioning on 
behalf of C.0.D . Kanpur and C.0.D. 
Cbheoki ; 

(b) whether it i . al o a fa t that 
terms and conditions f -; rvice f 
mplo y erving wi th the C.P. 

Cell arc at par ' ith the COD and 
thcr dep contr lled by AOC (R) 

Socu nd era bad ; nnd 

(c) if replie to (a) and {b) above 
b 1n the allirm:itive, th r a. on why 
bonu has not been granted to C.P. 
Cell employee and why a financ / 

tabli hment i not authorised to 
C.P. Cell ? 

HE DEPU1 Y MI !STER I 
TH!:. MlNISTR Y OF DEFENCE 
(SHRI K.P. SINGH DEO): (a) No, 
Sir. Central Provisioning Cell is a 
cps.rate organi ation attached tQ 

Army Headquarters. 
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(b) Y cs, Sir. 

(c) Only 38 specified units under 
the Ordnance Services Directorate 
have been con idcred reUgible for 
coverage under the productivity 
linked bonus chcme. · here is no 
proposal to cover the generality of 
C ntr 1 Government cmploye 
under this Scheme. 

Since the CP Cell i an organisa-
tion attached to Army Headquarter 
no sep rate 6.nancc/e tablishment 
for this Cell is necessary . 

Transfer and Pro tion PoJicy 
in State Bank of I la 

10381. SHRI K. B. S. MANI 
Will the Mini ter of FINANCE be 
pleased to state : 

(a) whether it is true that some 
of the Senior 1 echnic I Officer in 
State Bank of India remain in the 
ame place for more than 15 years ; 

and 

(b) what i the tran fer and 
promotion policy for such officers in 
these banks ? 

THE DtPU l Y MINISTl:.R I 
THE MlNISIRY OF FINANCE 
(SH IJANARDHANA POOJARY): 
(a) and b) . State Bank of lodaa 
bas re;>1>rtcd that the Consultancy 
Cells where Technical Officer are 
poste function only at the Local 
Head Offices or the Chief R gional 
Managers' Offices. Therefore, it is 
po ible that, unl ike general cadre 
officers who are transferred periodi-
c lly to different posts at different 
level within the organisation, some 
of the Technical Officer may 
remain in the ame place for Iona 
periods. However, the promotion 
policy for Technical Officers Is more 
or less the same as that applicable 
to the general cadre officers. 

ResenatioD for SCs/ ladlaa 
Ove se B 

10382. SHRI THAZHAI M. 
KARUNANlTHI : Will the Mini 
ter of FINANCE be pL scd to 
state : 

(a) i it a f: ct that the Govern-
ment of Indi order providing for 
reservation for SCs/STs at the time 
of iojtial recruitment, promotion and 
confirmati n in lndi n Over s 
B nk, particularly in 1 amil N du, in 
Group A t Group D arc not being 
followed and if , the re son ; 

(b) if lmplem .nted the dotail 
thereof from the d te of is uc of 
these order for Group A to D; nd 

(c) if there i any bacllo , wh t 
remedial ction Government propo c 
to take to ipe f the same ? 

TH D PU Y MINISTER IN 
TH Ml IS RY OF FINANCE 
(SHRl JA ROHAN POOJARY): 
(a) to (c). In ban there re 
only three c d r of employc 
namely, Officer • Clerk nd Sub-
ordinate Staff. The Indian Ovc 
B nk h iotr dueed r rv tioo for 

cheduled Castes and cbed l 
Tribes in direct recruitment and 
in promotion. he C dre-wi in-
formation of total number f emp-
loyee belon ing to S I commu-
nities workin in lnd· o Over 
Bank a on l-J-1982 i follows: 

C dre Total No. SC/ST 
of cmpl ycc 

Officers 4611 460 
Clerks 11632 26~ 

Sub. Staff 2762 1227 

h public ctor b k and tbe 
Banking Servjce Recruitment :rd 
have been dvi e to undertake 
peci J recruit en cxclu ivcly for 

SC/ST ndidat in or er to clear 
the b c o , wherever con i erect 
necc ry. 




